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separately. In fact, this team went to 
Canada, studied the co-operative sys­
tem there. and made certain observa­
tions and recommendations. In fram­
ing the general scheme for setting yp 
of co-operative organisation in India, 
we took note of these recommenda­
tions, and the decisions were influenc­
ed by the report of this team.

Shri Bansilal: May I know whe­
ther the Government is contemplating 
to send a mission to study the indus­
trial co-operative movement there?

Shri A. P. Jain: Not the industrial 
movement alone, but the development 
of the productive co-operative socie­
ties and in particular the agricultural 
productive co-operative societies.

Shri Bansilal: May I now whether 
any decision has been taken in regard 
to the selection of personnel for such 
a mission?

Shri A. P. Jahi: Not yet.

Shri H. G. Vaishnav: What expen­
diture was incured over this mission?

Shri A. P, Jain: The expenditure 
was nominal— about Rs. 800— becuse 
the rest of the expenditure was borne 
by the Government of Canada under 
the Colombo Plan.

Buddha Jayanti

♦878. Shri Bishwa Nath Roy: Will 
the Minister of Communications be
pleased to state whether there is any 
proposal to instal telephones in Kasia 
on the occasion of Buddha Jayanti in 
May next?

The Minister in the Ministry of 
Commmiications (Shri Raj Bahadur):
Telephone facility already exists at 
Kasia.

Shri Bishwa Nath Roy: No, Sir. It 
is quite wrong.

Shri Raj Bahadur: My information 
is— I shall stand corrected if my 
bon. friend can prove it to be wrong 
— that a P. C. O. was opened on 11­
7-55 from the Padrauna-Deoria ex­
change.

Shri Biahwa Nath Roy *: I may say
for the information of the hon. Mini­
ster that Kasia has got telegra^di con­
nection, but not telephone connections.

Mr. Speaker : The hpn. Minister 
will make enquiries.

M adras C entral Station

*880. Shri Jhubu Sinha: Will the 
Minister of Railways be pleased to 
state:

(a) whether it is a fact that there 
are inadequate arrangements for bath 
at the Madras Central Railways Sta­
tion which is having one first class 
bath room only although the number 
of passengers there has been fairly 
large; and

(b) if so, whether Government pro­
pose to increase the number of bath 
rooms at the station?

The Parliamentary Secretary to the 
Minister of Railways and Transport 
(Shri Shahnawaz Khan): (a) and (b). 
The question of providing additional 
bath rooms is under examination.

Shri Jhalan Sinha: May I know
whether in arriving at any decision in 
this matter the average number of 
persons visiting this station daily will 
be taken into consideration?

Shri Shahnawaz Khan : Yes. Sir.
Shri Jhulan Sinha: May 1 also en­

quire if the Government will take into 
consideration the provision for bath 
in other places formerly known as 
presidency towns like Bombay and 
Calcutta?

Shri Shahnawaz Khan: Yes, Sir. It 
is the constant endeavour of the Gov­
ernment to see that every possible fa­
cility and amenity is given to the tra­
velling public. The whole situation is 
constantly under review.

C atering on R ailways

*882. Shri Dabhi: Will the Minister 
of RaUways be pleased to refer to 
items 27 and 28 of statement (ii) re­
ferred to in the reply given to Starred 
Question No. 757 on the 13th Decem­
ber. 1955 and state:

(a) whether Government have now 
taken a decision on the recommenda­
tions of the Commercial Committee
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of the Railways regarding (i) standar­
disation of prices for tea and coffee 
and for meals served from dining or 
buffet cars, and (ii) scope for reduc­
tion in prices of vending articles; and

(b) if so. the decision arrived at by 
Government?

The Parliamentary Secretary to the 
Minister of Railways and Transport 
(Shri Shahnawaz Khan): (a) and (b). 
Yes. The recommendations of the 
Commercial Committee, which are 
shown in the attached statement, 
have been accepted by the Govern­
ment and necessary orders for their 
implementation issued to Railway Ad­
ministrations. [See Appendix V. an- 
nexure No. 42].

Shri Dabhi: I had asked regarding 
the prices of meals served from din­
ing cars, but information has been 
supplied regarding meals supplied 
from refreshment rooms.

Shri Shahnawaz Khan: It is given 
there. The price of meals served in a 
dining car is 4 annas over and above 
the price of meals served in the refre­
shment room.

Shri Dabhi : I had asked for infor­
mation regarding the rates of meals 
served from dining cars.

Shri Shahnawaz Khan: It is Ro
1-4-0.

Shri Dabhi : Is it not a fact that
Rs. 2-4-0 is being charged?

Shri Shahnawaz Khan: There is
some misunderstanding about it. The 
meal served from a restaurant car is

auite distinct from a meal served in 
le dining car. They are different, and 
also there is difference in menu. The 

restaurant menu contains more items.
It also contains kheer and phirani.

Mr. Speaker : Should hon. Members 
spend the time of Parliament in find­
ing out whether it is Re. 1-4-0 or Re.
1-6-0? This can be ascertained either 
from the time-table or by getting the 
information or, when the hon. Mem­
ber goes there he can just get a ticket 
and then know it. My only point is 
this. If there is any matter of policy

as to why there ought to be such a 
great difference between the one and 
the other, it may be asked, but to find 
out whether it is Re. 1 or Re. 1-4-0. 
13 annas or 12 annas— has Parlia­
ment to spend its time over small mat­
ters like this? Hereafter 1 will tiot ad­
mit these questions.
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